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notbe held. An all party team should be sent
there, a meeting of Consultative Committee
shouidbe hied and statement shouldbemadein
theHouse.

|English)

SHRIPETER G.MARBANIANG (Shitlong):
Iwantto drawthe attention of the Government
aboutthe case of Scheduled Caste Chnstians.
These Scheduled Cast Chnstiansconsisting of
more than 10 million memebrs who are residing
inallparts of Indiaare victims of caste aparthesd.
The discriminations goes against the 1deals of
human rights, secularism and equal justice. In
the year 1990, a Billwas broughtforwardby Shn
Ram Vilas Paswan, the then Welfare Minster
wherein the Constitutional Orderwas amended
toinclude neo Buddhists. Atthattime, Iremember,
60amendments from differentMembers ofthe
Housebelongingto different parties were brought
inaskeing the Govemmenttoincludethose SC
converted Christians alsoin the Amendment
Order. Hon. ShriRam Vilas Paswanji promised
to bring another Bill. However, thatwas onlya
dream.

Inthe year 1991, about 200 Members have
signed a memorandum and submitted to the
Prime Minister, Shri P.V. Narasimha Rao
requesting forequal justice to the Scheduled
Caste Christians. ltis very unfortunate thatthe
Constitutional (Scheduled Castes) Order, 1950
wantedthatthe Scheduled Castes should belong
toonlythe religion. Those communities originally
beloningto Scheduled Caste who have been
convertedinto Chnstianity losetheir statutory
right. Fromyeartoyear, assurances havebeen
giventhata Bill willbe broughtforwardtoinciude
SCChristians alsom the Constitutional Order of
1850. Buttil today nothing has been done on this.
Ten million people are anxiously waitingto get
equal, social justice.

Irequastthe Government, through you, that
aBillshould be brought forwardinthis Session
of Parliament to satisfy these 10 million
Christians.
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SHRIP.C. THOMAS (Muvattupuzha): We
supportthis demandandwewant responsefrom
the Govemment.

[Translation)

SHRIUPENDRANATH VERMA (Chatra):
Mr. Speaker, Sir, 100 coal minesin Biharhave
beenclosed, obuttheir pitdeads have notbeen
sealed. lllegal mining andsmuggling are going
onthere infull swing. lwould, therefore, liketo
demand thatthose coal mines should againbe
started, sothatonelakhpersons canbe provided
employmentthere, (Interruptions)

12.13hrs.

RE:SETTING UP OF NATIONAL RURAL
BANKOF INDIA

(Translation)

SHRINITISHKUMAR (Baran): Mr. Speaker,
Sir, thousands of employees of regional rural
banks are sittingon dhama.

(Interruptions)

SHRI BASUDEB ACHARIA: We havejust
maguratedit..( Interruptions),

SHRINITISHKUMAR: Theirdemandis that
a National Rural bank of Indiashoud be set up.
the regional rural banks are runningin deficit, but
they are not to be blamed for it. The money
depositedbythe villagersin regional rural banks
Is deposited in their sponsor banks. These
sponsor banks get the benefit of i, but the
regional rural banks de notgetanything. Eardier,
itwas decidedthat 35 percentof the amounttotal
advances tobe made by regional ruralbank, will
be givenbythe sponsorbank, butthisis notbeing
done. Ononehand, the sponsorbankistaking
the benefit of the deposits, while on the other
hand, it is not fulfilling its commitement. The
work s of a very vast nature.
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12.15hrs.

. (MR.DEPUTY SPEAKER inthe Chain)

The money is deposited by small depositors
whilethese banks arerequiredtohelpthefarmers
and workers. That is why, these banks are
runninginloss. So, they are demandingthata
National Rural Bank shouldbe setuptoensure
bettermanagement. | would like to request the
Governmentthrough you, that abill regarding
setting up of National Rural Bank should be
introducedinthis sessionitself, sothatthe credit
system prevaleni in the villages can be

strengthened.
[English]

SHRI BASUDEB ACHARIA (Bankura): A
Committee hastobe constitutedfor this purpose.
| recommend for setting up of National Rural
Bankof india. It is pending with the govemment
for the last many years. Government is not
taking decision. Thousands of rural bank
employees are now in Dharan in Constitution
club. Justnowthey raised Dharan. Thousands

from all over India are there and they are

demanding that National Rural Bank of India
should be constituted and, for this purpose, a Bill
be brought in this Session because the
Committee which was constituted for this
purpose has recommendedthis. The Rural Bank
is doing very good work for the rural artisans and
rural poorpeasants. This organisationshouldbe
strengthened andrestructed and National Rural
Bank of India should be constituted and a Billbe
broughtin this Session forthis purpose.

SHRI NIRMAL KANTI CHATTERJEE
(Dumdum): I have given notice exactly on this.

[7ranslation

PROF. PREM DHUMAL (Hamirpur): We
hadmetthe thenprime Minister Shri Vishwanath

Pratap Singh twice in connection with the.
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~ thatthisproblem canbesolvedforever.

. justtoadd afewpointsfortheconsideraﬁorio}

1
i
i

Rural Bank of India - Qi
problems ofthe employees ofruralbanks. Late; -
we met ShriNarsimha Raoalso. Boththetimeg
Both the Prime Ministers had assured aboy -
takingimmediate stepsforsettingupa "aﬂonal
rural bank. Not only this, but every time wemet
ShriManmohan Singh, he gave assuranoe_toug’}%
inthis regard. So thousand of employeesare
working inthe ruralareas and everytime thay
come hereto stage ademonstration. Theyare
sitting outside the Parliament House ondhamga
today also. The Govemmentis notconsciousto
this problem. The rural banks are working
efficiently inthe villages. So, we would liketo
demand that a Bill shouid be brought in this
sessionforsetting up of anational rural b?nk,sn

[English]
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SHRINIRMAL KANTICHATTERJEE: Iwant
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the Ministry. The pointis we have specialised
banks for export and import. We have

- specialised banks for housing. We have

specialised banks for industry. Bui very
strangely, there is resistance aboutaspecialised
bankforthe rural sector. Itisthis thathas tobe
considered. Thatis numberoane.

Sy

The argument seemsto be that rural sector, -
byand large, beingthe priority sectorandthe
priority sectorlendingratesbeing low, aNational
Rural Bank will notbe able tomake profitinthis
activity. Thatis nottrue, because the stipulation
forall comeercial banks is that 40 percentof
their credit shouid gotothe priority sector and,
asyouknow, inthe rural areas, nowadays, we
are encouragingindustries to be established
andthe National Rural Bankinthe rural areas
can advance creditbeyond 40 percenttothese
industries which are comingup there and that
would be a source of profit comparedto these
othercommercial banks.

o oo RN R ]

The third aspect is that in the commercial
banks, particularlyinthe urbanareas, thereisa
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large amountof currentaccount. Savings Bank
account is very small. The Savings Bank
Accounts inthe rural banks would have avery
large quantumistenms of deposits. Forthat, they
pay interest of only 5 5 per cent or 6 per cent,
Therefore, even iftheylendtothe Priority Sector,
they willbe able togarmer a good deal ofmoney.
Inanycase, they are sitting onadhama. ltis not
goodforourcountry that the employees of the
Banking Sector should give up their
responsibility forthe day and come. here and sit
onadhama. Therefore, itis possible tonegotiae.
We draw the attention of the authorities to this
issue. Letthernnegotiate. There are afewweeks
to gofor this Session. Letthem comeforward
with a Bill for establishing this National Rural
Bankofindia.

SHRI KAMLA MISHRA MADHUKAR
(Mottuhan). Mr Deputy Speaker, Sir, this
assurancewas givenlasttime also. The position
mnrural banks havecometosuchapassthatits
employees are forced to sit on Dhama here.
Theirdernand s thatanational ruralbank should
be set up. The Government perhaps 15
considenngto brng abillinthe current session
ontt, sothatthe problems facedby the employees
of rural banks can be solved. Thes will also help
in the development of industnes in the rural
areas So, Iwouldrequestthe Govemmentthat
fshould pay mmeckate atienbon towards settng
up of a national rural bank.

DR. LAXMINARAYAN PANDEYA
{Mandsaur): Mr. Deputy Speaker, Sir, | would
liketoadd two more points init. Firstly, Iwould
hke to know what action has been taken by the
Govemment on the report submitted by the
Reserve Bank of indwain regardto settng up of
a national Rural Bank. Secondly, the Finance
Minister had also assuredinthe Housethatthe
issue was under consideration and an early
decision would be taken, butitis regretful thatno
decision was taken till now andthe employees
of rural banks are on strike today and sittingon
Dhama. More than Bo thousand emplcyees are
demandingthatthe Government shouldtake an
early decision about theirfuture andtheproposed
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bill should be brought at the earliest.

[English

SHRAI SRIKANTA JENA (Cuttack): The
selting up of a National Rural Bank s notanly the
demand of the employees of the Rural Bankbut
alsoilis ademand of the common, rural people.
Allthe Members of Parkament who come from
the rural areas probably support this issue cutting
across the party lines.

The National Rural Bankhasbeen made an
istrument of exploitation by the Commercial
Banks. They are explotting the rural people.
They are getting the deposis from the rural
areas and passing the money on to the
Commercial Banks investing in someother
arpas. Butthe money s natbeing nvestedmthe
rural areas. Thatis the mainissue. Thatis why
itisnota demandof the employees alone. itis
ademandofthe rural people thaf there shouldbe
abankforthem andtheir money, thewr deposits
atleastshouldbe investedior their development.
But this money goes to the urban areas; the
benefit goestothe urban areas. Thatiswhy all
of us demand that there should be a National
Rural Bank. The Government should
immediately come forward witha Bill as far as
thisissue 1s concerned,

SHRIF.C.CHACKO (Tnchur): Sir, Isupport
the opinon expressed by Shn Snkanta jena.
Rural Banks have becomea partof the Indian
rural economy. ltisapromese of this Govemment
that a National Bank would be set up. But,
undortunately, anew argument s being advanced
now saying that this National Rural Bank wilinot
be viable and 1t should be merged with the
nationalisedbanks. Itis mostunfortunate. The
RAural Bank has got a separate identty;
personality. It s a separate entity. Itis meantfor
catering to the rural economy. The Central
Govemnment has madea study andthe reportis
very clear and the Finance Minister has also
made this promise in this House and outside
Once the National Rural Bank s merged with
othernahonakisedbanks, t cannotperform the
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functions expectedofit, So, the ruralbanks have
tobeintegratedinto a National Rural Bank. Any
delay from the Government's side is
unpardonable. Unfortunately, the employees are
now pushedto awar-path. | agree with the hon.
Memberswhohave expressedin favourofthis.
We want an assurance fromthe Government.
This is an important matter on which there is
nearunanimity. So, wewant this Government
to come out early with decisions so that the
National Rural Bank is made a reality.
(Interruptions)

MR. DEPUTY SPEAKER: Mohan Singhiji,
are youspeakingaboutbank agitation?

(Interruptions)

SHRISRIKANTAJENA (Cuttack): Theentire
House is oneonthis (Interruptions)

MR. DEPUTY SPEAKER: If there is a
confusion, sometimes Chairwill err. itis notfair.
Ifcalmnessis maintained, the Chairmaynotbe
allowed to commit any mistake. Therewas a
mistake and probably everybodyisfully aware
ofit.

[ Translation]

Areyouspeaking aboutbank agitation, Mohan
Singhiji?

[English]

MR. DEPUTY SPEAKER: You will have
anotherchance.

(Interruptions)

SHRIMOHAN SINGH (Ferozpur): | have
given notice about the railway sytem there.

MR.DEPUTY SPEAKER: Those who got
the opportunity to speak onthebank agitation,
they feel thatthe Govermment shouldrespond
immediately. Those who could not air their
opinion, they wantto speakoneortwo sentences.

APRIL 27,1993
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(Interruptions)

SHRIANNAJOSHI (Pune): Wewantto know
the Government's response.

MR.DEPUTY-SPEAKER: Butstilithere are
some hands. | think, it is not fair to shut their
mouth.

(Interruptions)

SHRICHETAN P.S. CHAUHAN (Amroha):
| supportthe early formation of the National Rural
Bank of India. We have alreadymet the prime
Minister., we have had a series of meetings with
the Finance Minister. A committee was
constituted by the Reserve Bank of india. They
havealreadysubmittedthe report. The National
Rural Bank should be formed because it is
losing Rs.1 crore per day. Also the deposits
which are therewiththe regional ruralbanks are
all going to the sponsor banks for which the
interestbeing paidby the nationalised bankis
very less. Itis only eigth per cent wheras the
deposits of the regional rural bank is about
Rs.800 crores. Early formation of the National
Rural Bank of India will also help the people from
ruralareas becausethe creditwilcomefromthe
regionalrural banks to the people inthe rural
sector. indemand thatin this session itself, the
Govemment should come with a Billfor early
formation of the Bank.

SHRIA. CHARLES (Trivandrum): Iwantto
highlightone additional fact. ltis a problem ofthe
very small industnal units which are workingin
the rural areas of the country. All the small
industrial units are being benefited banks have
branches in the rural areas, they never give
loansto smallindustnal units. They have limited
theirloans upto 15 percentto the agricultural
sector.

There are several lakhs of small industnal
units all overthe country. | strongly pleadfor their
properworking. Accordingtothe Credit Deposit
Ratio, only the Rural Banks can help these
smaller units As it has been unanimously
recommended by most ofthe Members ofthis
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House, | plead that a Bill should be brought
forwardforgiving ife tothe National Rural Bank
of India and all steps should be taken in this
direction

SHRIBASUDEBACHARIA (Bankura) The
Minister should respond to this

MR DEPUTYSPEAKER MayIrequestthe
Hon Minster of parilamentary Affasrsto respond
on this? They want to know about the
Government’s opinion on the agitation thatis
going onatthe behestofthe employees They
wantto know about the Govemment's opinionon
this matter

THEMINISTEROFWATERRESQOURCES
AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI VIDYACHARAN SHUKLA)
Employees of what?

MR DEPUTY SPEAKER Wouldyouliketo
say something onthis?

(Intemuptions)

SHRIBASUDEBACHARIA The Minister
of Finances here heshould respond

SHRIE AHAMED (Manjen) Allsactions of
the House are agitated over this issue andthe
Minister says, 'Employees of What?" The Chawr
should directthe hon Ministerto come outwith
astatementonthisissue (/nterruptions)

|
SHRIVIDYACHARANSHUKLA Offhand, |

wilinotbe able to reactto this situation Wewill
collectthefacts andthenwe will reacttoitwhen

necessary (Inferruptions)

SHRI NITISH KUMAR Sir, the Banking
Ministerishere (Interruptions)

ANHON MEMBER He s notthe Banking
Minister
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[Translation]

SHRIRAM VILAS PASWAN (Rosera) Mr
Deputy Speaker, Sir, through you, | wouldike to
drawthe attentionofthe house towards agrave
ISSUe

[Enghish]

SHRIBASUDEB ACHARIA The Minister
for Bankinghascomenow He shouldrespond
to, thatis, abouta separate National Rural Bank
ofindia

[Transiation]

Thehon Minister shouldmade a statement
mthisregard This House unanimously demands
that aNational Rural Bank of Indiashouldbe set
up Allpartiesareagreaedonthisissue Wehave
methimseveraltimesonthisissue Theentire
House demands thatthe hon Mirustershould
nformtheHouseaboutthe action beingtakenby
the Government in regard to this issue

(Interruptions)

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE ANDMINISTEROF
STATE INTHE MINISTRY OF
PARLIAMENTARY AFFAIRS (DR ABRAR
AHMED) Twodaysback, dunngthe Question-
Hour, | had rephedtothe same question The
hon Members have again asked me this
question My reply 1s the same as was given
earlier

We have referred this matterto R B | for
seeking theiropinion

SHRI BASUDEB ACHARIA ‘How many
months have passed?

DR ABRAR AHMED Today you wantto
know, the position 1amtellingyouthe same
(Interruptions) | shall not divulge the matter for
which you are coercing ime We have referred
thisissuetothe R B | foreliciting its opinton
Soonafterrecemving s opinion, the Government
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will start taking action.

[English)

SHRISOMNATH CHATTERJEE (Bolpur):
The Finance Minister has said that RBl's
functioning is all wrong. RBI is a bogus
organisation according tothe Finance Minister.
Alithe difficulties of this country, accordingto
ShriManmohan Singh, areduetothe Reserve
Bank of India of which he was the Govemor.

SHRI AMAL DATTA (Diamond Harbour):
Youask RBIlto handitovertothe Government.

[Transiation]

DR. ABRAR AHMED: We are expediting it.
Thiscase hasbeen referredtothe Resarve Bank
of Inclia.

SHRINITISHKUMAR: Inhowmany daysthe
opnion from the R.B.1.is likely to be received?

DR. ABRAR AHMED: Youshould notexpect
me to oblige you . Butif you wantto know the
reality, | would like to submit that we have
referredittothe Reserve Bank of india togiveits

opinion.
SHRI BASUDEB ACHARIYA: The entire

- Houseisinfavourof thebilintroduced during the
current session.

(English}

SHRIAMAL DATTA: Heis nowtangshelter
behwiRBI.

1233hrs.
RE:LATHICHARGE INDELHION

STUDENTS OF ALIGARHMUSLIM
UNIVERSITY

[Transiation)
SHRI RAM VILAS PASWAN: Mr. Deputy
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of Aligarh Muslim 300
mum

Spesker, Sir, throughyou lwould ke to draw the
attention of this august House o a very serious
matter. This matier relatesio the Aligarh Musim |
University. The House as wellas youknowthat
due tothe desth of two students the skuation has
beentense there. Students were ope.nedfire
direct killing two of them. Therefore, the
Govemment statad that they were going to hold
judicial enquiry into it. We have demanded it
time and againin the House. Yesterday aiso.
Govemment promised o take action against
those police parsonnalwho were found guilty in
kashmir. In this context you have at least
tranferred an S.S.P. But we have repeatedly
demandedthataslongasthe S.P.andD.M.are

“hers, the enquary cannotbe conductedgftoperty.

Mr. Deputy Speaker, Sir, yesterday a
demonstration was held by the students mfront
of the residence of the hon. Prime Minister in
support of than demands. When they were
marching ahead peacefully they were beaten up
verybadly. The hon. Minister of human Resource
Development Shn Arqun Singhis sitting here.
Through you, | wantto request him to give reply
toit. (interruptons) L knowthat youcandoit. This
issue relates to students. Yesterday, students
wenttothe residence of the hon. Prime Minister
wherethey were assuaulled very nuithlessly. We
metabout 25 studants atnight and came back at
120'Clock. And | would ke to inform the House
that the Chairman, ofthe Achon Committee Dr.
S.M. Sarvar Hussain, whois also the convenor
of the Action Committee, was beaten up badly.
Syed Abrar Chicko, the former Secretary, also
received headinjuries. The leg of Dr. Abdulia
Mannan was broken. Mohammed Israr has
been admittedn the All india instibute of Medical
Mohammad Salim was boarded on a van and
taken away. He askedthepolice o amesthimbut
hewas taken away onavaninsiead. Hewas not
putinto jaill, hewas ratherbeaten on the way and
deserted ininjured condition. ShriM.P. Reddy,
the Vice President of the All india Institute of
Medical Science has also been injured. Dr.
Solankis alsoinjured. Dr. M.M. Anwarhussain,
President, Aligarh University is lying injured.



